Mg diehy siftrerur St <aradie 29 A
IN THE INCOME TAX APPELLATE TRIBUNAL
“D” BENCH, CHENNAI
BEFORE SHRI C.M. GARG, JM & SHRI ARUN KHODPIA, AM
3TIH MU H./ITA No.1457/Chny/2019

(ﬁ%rfTUTH'EfIAssessment Year : 2014-2015)

Ajitraj Kankriya HUF, Vs | Pr.CIT-9, Chennai
“Matruchhaya”

New No.19, Old No.8, 3" Cross
Street, Venkateswara Puram
Colony, Ayanavaram

PAN No. : AAAHA 1672 C

(GrrmFIT%fflAppellant) . (EIRRW/ Respondent)
et @t SR | /Assessee by |: | None
IOd B 3R A /Revenue by | : | Dr. S.Palanikumar, CITDR
gAa1g $I ARG / Date of Hearing ; 22/02/2022
YIYUN &1 dRIG/Date of Pronouncement | : 22/02/2022
AER/ORDER
Per Bench :

This is an appeal filed by the assessee against the order of the
Pr.CIT-9, Chennai, dated 301.03.2019 for the assessment year 2014-

15.

2. None appeared on behalf of the assesse, however, the Id. AR
of the assesse has filed an application to withdraw the present appeal
as the assesse has opted for Vivad Se Vishwas Scheme and the
same has been accepted by the Revenue by issuing Form No.5. Ld.

Sr. DR has no objection to the application of the assesse.
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3. Keeping in view these facts and circumstances of the case
including especially the fact that the assessee has duly complied with
the necessary requirements under Vivad Se Vishwas Scheme, 2020,
we dismiss the appeal of the assessee treating the same as
withdrawn. We also make it clear that in a situation, if the grievance
of assessee for the year under consideration could not be resolved
under Vivad se Vishwas scheme, then the assessee would be entitled
to seek recall of this dismissal order by filing a miscellaneous

application.

4. In the result, the appeal filed by the assessee is dismissed as

withdrawn.

Order pronounced in the court on 22/02/ 2022.
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